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t 	 1.5.95 	O.A.No5 , 	,14/94,15/95,22/94,23/ 4, 
24/94,25/94 34/94, 23/94,2E/94, 
33E/94,415/941416/94 & 417/4 

A common order is pronojnced in the 

Open Court as per the observations and dikections 

rrde in the order dated 16.5.1995. The above 

mentioned applications are disposed of. 	costs. 
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